BEFORE THE NATIONAL GREEN TRIBUNAL SOUTHERN ZONE, CHENNALI

Original Application No. 19 of 2022 (SZ)

IN THE MATTER OF:
Satish P
... Applicant
Versus
Mr. B. Nagaraj Kamath (Mahesh Cashews) &Ors.
.... Respondents

MEMO FILED ON BEHALF OF THE 2N RESPONDENT
It is most respectfully showeth:

1. It is humbly submitted that the KSPCB (Karnataka State Pollution Control
Board)v was directed to file an inspection report by an order of this Honble
Tribunal dated 23.03.2022. It is respectfully submitted that the 15t Respondent
was inspected on 06.04.2022 and the said 15t Respondent was inspected by the
Assistant Environmental Officer, KSPCB, Udupi and the said monitoring

report is annexed as Annexure - L.

2. It is respectfully submitted that the 15t Respondent unit has filed renewal
application dated 28.03.2022 for renewal of consent to operate and the said

application is annexed as Annexure - IIL.

3. It is respectfully submitted that on 19.04.2022, ambient air quality analysis
was done at the 15t Respondent Unit on 06.04.2022 and 07.04.2022 and the said

reports are annexed as Annexure - III.



It is respectfully submitted that the Hon'ble Tribunal maybe pleased to receive the
inspection reports and record the above-mentioned facts and pass such order or

orders as this Hon'ble Tribunal deems fit and proper in the interest of Justice.

Dated at Chennai on this the 21st day of April, 2022

Cpunsel for the 27d Respondent
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No. PCB/RO(UDUPI) /2022-23/ 144 Date: J 0 l 2033

To,
The Member secretary,
KSPCB,
Bangalore-01,

Kind Attention: Legal cell

Sir, ;
Sub: Submission of monitoring report to Hon’ble NGT in OA No. 19/22(82) regarding
of M/s Mahesh Cashew located at Nellikatte, Moodubelle, Udupi District— 576120
reg..

Ref: 1) Hon’ble NGT order dated 22.03.2022 in OA.No.19/22(SZ)
2) Monitoring of operations by the industry carried out on 06.04.2022,

It is to be submitted that, M/s Mahesh Cashew located at Nellikatie, Moodubelle,
Udupi District and as per the directions of the National Green Tribunal (NGT), South Zone
regarding OA.No0.19/22(SZ), the industry operations was monitored on 06.04.2022.
Monitoring report along with the annexures is enclosed along with this letter. This is for your
information and further needful action.

Yours faithfully,

__ Environmental Officer,
-~ KSPCB, Udupi 3

soh.gov.in
STIC, BE ECOFRIENDLY "
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 ANexuee— )

Monitoring r i i : i
oring report of Dr. Amritha A.S, Assistant Environmental Officer, KSPCH, Repgional Office

ma:ne z{gd Address  of the | M/s Mahesh Cashews,
dustry inspected - Nellikatte, Moodubelle,
Udupi District-576120
Date of inspection 06,04.2022
Persons contacted Sri. Nagraj Kamath- Managing Partner,
Capital Investment Rs. 98,80Lakhs
| Catepory and classification Small Orange
Congent status 1 CFO under Water & Air Act is expired on 31.12.2021 and now

| applied for the renewal of consent in the XGN software and pending
5 ‘d‘ o _ tfar approval, i} H
| Pro uct manufactured Cashew Kemal -5.5TPM as per previous consent and industry

authorities submitted the letter to this office along with the
application and requested for the increase in the production capacity
‘ of Cashew Kernal to 12TPM. |
Officer Present Smit. Prameela ~Deputy Environmental officer.

,'l::::efumble; M/s Mahesh Cashew located at Nellikatte, Moodubelle, Udupi District ~ 576120 obtained
CFO from the Board vide No. 89/PCB/RO-UDP/EO/WPC & APC/2012-13/486 dated 18.07.2012 for
manufacture of cashew kerel of capacity 5.5TPM which is expired on 31.12.2021.

This office has received the complaints from the Smt. Gulabi Poojari, alleging pollution of water badies
and soil through improper disposal practices, air pollution, smoke emission which has adverse effect on

animals, crop, plant and humans. Hence the industry was inspected on 16,10.2021 and show cause notice

was issued to the industry vide letter No. PCB/ROUDUP complaint/2021-22/696 on 29.10.2021 for the

non-compliances observed during the inspection. The industry authorities have submitted the reply to the

said Show Cause Notice on 26.11.2021 to this office, ‘

he National Green Tribunal (NGT), South Zone on

Furthér, the complainant has filed the complaint at't
has received the e-mail from the Board office on

the same matter. With respect to this, this office }
92.02.2022 and directed to submit the compliance status by the industry. The industry was again
inspected on 04,03,2022 and notice was jssued 1o the unit authorities for the observations made during the
inspection. The industry authorities submitted the reply to the notice on 28.03.2022. Further in the hearing
dated 23.02.2022, NGT has directed the central pollution Control Board and Karnataka State Pollution
Control Board to carry out the individual inspection and submit the report to NGT, In the meantime unit
authorities submitted the hard copy of CFO renewal application on 30.03.2022 (copy enclosed as
annexure 1), The industry was inspected on 06.04.2022 and following observations are made:

Water Pollution (Zontri‘)l Management: The source of water 10 the unit is {from open well, The industry
has man power of 62, The details of water consumplion, generation of efftuent, mode of treatment and

disposal details are a5 follows:- ” ‘ = ‘
| Requirement Consumption Generation | Place of discharge | Place of discharge provided
of water of water of effluent stipulated
‘ (KLD) (KLD) .
Domestic 3.0 2.4 Septic tank & Soak | Sewage generated fmm the
| | pit industry is treated in seplic
tank followed by soak pil.
Boiler feed 1.0 0,01 sed for gardening | Treated in septic tank and
after due treatment | soak pit




on that “the effluent gmwmt&d from the bx}ilm
o impervious solar evaporation pond”. Bgn: in
ond may not be required.
0.35KLD and industrial

Note: 1. The previous consent was issued with the conditi
blow down and cooker blow down shall be discharged int h
the boiler down, there won't be any contamination; hence the solar gvaporation p
2. The consented quantity of wastewater discharge for the domestic effluent was ) an

effluent was 0.2KLD. The unit authorities submitted the letter along with the application for the
correction of the same (copy enclosed as annexure -2). The CFO application is forwarded to RSEO for
needful (copy enclosed as annexure -3).

Air_Pollution Control Management: The details of air pollution sources, chimney height and its air

Sollution control measures installed by the applicantare as follows:-
Air Pollution | Fuel used | Chimney  height | Chimney height ~ Remark
Sources and control | and control
‘ equipment equipment
stipulated provided
Boiler of capacity | Wood I Tmeter AGL with | 15meter AGL | Unit authorities
250K g/hr | cyclone as  Dust | without dust | sought the 6 month’s
collector collector time for the
‘ installation of dust
collector on
26.11.2021.
Adequate , since the

ot chamber -3No’s | Steam - -
steamn. is used as fuel

800K g-2No’s
300Kg -1No’s ‘ for the hot chamber,
chimney is not
required.
10KVA DG Set Diesel 3m ARL chimney | 3m ARL chimney Adequate
with acoustic | with acoustic
enclosure enclosure

authorities submitted the letter o this office on 12.04.2022 along with the copy of work

Note : Industry
for the installation of the dust collector to the

order given to M/s Vinayaka Engineering works
Boiler(copy enclosed as annexure -4)

Solid waste details ¢

The solid waste genetation details are a5 follows:
SI.No | Type of solid Quantity (T/month ) Mode of disposal
waste
! Cashew Shell 22 Sold to cashew shell oil manufacturing
industrics as a raw material,
2 Husk g Sold to vendors for manufacturing process.

Ambient atr quali monitoring details : ,
Ambient Air Quality is carried out at 7 locations from 06.04.2022 to 07.04,2022 (24 hrs) around the

“industry and results obtained are as follows:

Station No | Co-Ordinates Standards (pg/m’) Results Inference Remarks
of monitoring
station
Station- 1 13.283244, PMI10 100 90 Confirming | The results
74,803845 SO, 80 7 obtained in both
NO;y 80 12 stations are
Station- 2 13.286106, PM10 100 53 Confirming conforming to
74,802698 SOy 80 4 the standards
NO, 80 10

Note: Analysis report enclosed (copy enclosed as annexure -5).



Observations:
Laservations:

¢ Industry v 45 in operation,
Wastewater generated from hand
and soak pit,

BE

*  Nodischarge of wastewater was observed 10 the neigl
e

washing, vessel & floor washing is discharged 1o the seplic tank

wboring property,

-Housekeeping of the ; ndustry is observed to be satisfactory, ‘

*  Unit authorities maintained the |
enclosed as annexure -6 )

4

Sri. Satish P, complainant who was
discharge into nej ghboring property from the

Compliance to the observations

n the hearing

og book for the operation of the boiler & hot chamber. (copy

present during the inspection informed that, there is no wastewater
industry and there is no pollution from the industry.

dated 23.02.2022

Reply

Carried out the AAQ on 06.04.2023-
07.04.2022,

Earlier they were discharging the hand
washing, vessel & floor washings to the
banana plantation in their premises as
reported by the industry authority,

There is less quantity of the process
effluent generation from the |
manufacturing  process  (boiler  blow
down) i.e is 0.0IKLD {10Lts/day) which
is small quantity same is disposed and
treated in septic tank & Soak pit.

Presently there is no discharge observed
into the neighbouring properties,

Industry authorities has submitted the
fetter committing to install dust collector
to the Boiler within 6 months and
Industry -authorities submitted the work
order  placed 1o M/s.  Vinayaka
Engineering works for the installation of
the dust collector 10 the Boiler,

made by NGT i
SLNo Observations by NGT
1 Not assessed the Ambient Ajr Quality (AAQ)
2 Whether they have discharged the untreated
effluent into the neighbouring - properties
before they constructed the septic tank & soak
pit :
3 Not provided the dust collector
4. | Whether the conditions issued by the CPCB
| have been fulfilled by the first respondent

The industry is a small scale cashew
processing industry and categorized as
normal water and air polluting industry
under Orange category as per the CPCB
categorization. There is less quantity of
the process effluent generation from the
manufacturing  process  (boiler  blow
down) f.e is 0.01KLD (10Lts/day) which
is small quantity same is disposed and
treated in septic tank & Soak pit. Hence
the conditions issued by the CPCB is not |
applicable, ‘ o
The roasting, cooking, oven heating is
carried out using the steam by using the
common Boiler of capacity 250 Kg/Hr.
Hence there is no individual chimney for
the each activity,




The Particulate Matter of stack emission
will be carried out once the industry has
provided the dust collector and the

monitoring facility to the chimney.

Ao The.
ASSISTANT ENVIRONMENTAL OFFICER
KSPCB, UDUP]




Aﬂhmu ewﬁ 3
v :‘;L ?

Karnataka State Pollution Control Board

Poatiaaia Whavas, o4 Ak & M bRk £ b N,

FORM-XIIE o

[SecRuled2 )
CfO-Renewal -134173

dis Apphication for consent 1o-establish or take any step to establish any Tndustey . opeiating PRGOS f ain icatinedl il
sposal systeny B discharge, undee section 28 o continmation o diseharge umler section 2w e Woater (e ewhion amd

Control of Pallutiony Act 1974

P TTTraR L UTRERAT B
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DIST 1 Udnpl, TAL : Udupi, S1DC : Nat o LA
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. P %W‘*‘
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Nellikatte - 376120
DIST : Udupl, TAL : Udupi, GIDC : Not In LA
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expecied to be employed.

8 Denils of heenseaCany oblained o N o
aneder the provisions of Industrial
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Pay Reprk ‘ 4
! < cop Ao g * 1 H 4650 Fapppereps § . :

1 favonr of the K el State !fm%h;tmnf ;,mmﬁsx.w)m Parriara Bhavan, 249 4 & Sth Floor, Chare Stregt

[anpadore-SOUDRT s fees pi yible under et 25 of the Act :

fosast

g ho vt W T B

hER | immgli XN ‘ | m , E

Water



|0

Karnataka State Pollution Control Board
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[See Rule 32}

=22

Signature of the Applicant
(BNAGARAS KAMATH)

MAHESH Chorst..
NELLIKATTE
POST MOODUBELLL

UDUPI TQ - 576120

#ioerie it s by s velorand

Signature Not Verified

Digitally signeci!g)
Dale: 2022.0326 11:11:39
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Date; 180372022
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From & Vahesh Cashens

\e!mx.uwMnmhslwilc Jdupi tg & l)ut Muondubielle Udupi tq & Dist,

Nellikatte - 576120
PIST ;s Udupd, TAL “Udupi, SIDC : Nattu LA

A

Tw,

The Member Seeretary,

Rarnaraka Swte Pollution Control Board
Parisora Bhavan, #4841 & 3th Floor,
Choreh Street, Banpnlore 560001

liwg hereby apply (or consent / mwxx‘ms% consentunder Section 21 of the Au (Prevention & Control of Polluton § Agt

P98 1 10 essablish / operate  the industnal plant /£ planis owned by Mahesh Cashews

NA
to b located 7 located at
,Nu!ﬁknw Maoodubette Udupi tq & Dist Moodubelle Udupi 1g' & Dist, Nellikatte < 3761200187

s Udupl, TAL 2 Udupl, SIDC: NotIn LA

Theredevant detids are as under ¢
L) namie of the applicant with destgnation and
dress wnd Telephone MTelex number £ Fax No.,
2. Names of full time direetors / partners £ owners
with address and telephone noy,
3. Full address of the factory £ idusinal plani/s + Mahesh Cashows,

(Survey No. Village plot No. location prempses
et wath telephione - teles Noo/ Fax N Nellikatte Moodubelle U thapi 1y & Dist ‘-Immuhv!iv Udupi

tey & Dist,
Nelhl\mm 576120
DIST : Udupi, TAL : Udupi, GIDC NotIn LA

: B NAGARAJ KAMATH

£ AS per Annesure 120175 _dir

4. Date of commission of industrial plant/s or 010172009
propused date of commissioning ‘
S Phantd project cost (RS, in lakhs) NS
A Spealy whether saull medivm. ln“ sale SO gy - “&m:sl‘l‘
t Towl number of femployies ]
Tobstol Ray amwnm with monthly consumption rae (M7 ‘month)
Sro o R Materiad Name T .
T AV CASTIR RN - - Cupacity - Unit £ Monthy
e TN T

AR | e L Through NGN INRR C
‘ . NN
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L Datib ol aie Pallution contral equipment for the control of Palluting resulting trom emissian of pollatsnis b
Provess plant and combustion equipment.

- Acoaigiic Enclosures,Dusi Collector

Boikere=0, DG Setnst, Borewsdis = |
P2 0We furthey declare 1y

atinformation tunist
b Dectaranon ‘

ted theough this application is correct to the bestof my 7 our knowledge.
() FAVe hereby submn that in case ofany change relating 1o mimnafacturing process © product, fuel ensssion rate pallution
comrol equipinent, capicity of the plam cic fresh application for consent shall be made and until such Cansent s
gramted, no chunge will be mmplemented. \
O AV e undenake 1o furmsh any other inforniation within one month of such intimation received from the Bourd,
Qi 1AW enclise here with Bank Drafi No.
& date 1 28/02/2022 for

Re 1156000 (In words - One Hundred Fitty Six Thousand Rupees Only)
ML PWe berehy nyree
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oy Renuk

b fvour of the Kamataka State Pollunon Control Hoard
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o sechion 25 of the Ael

o
(Please refer 1o Sehedule 1 for the rte of consent fees ¥
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B NAGARATKAMATH
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Online Payment Receipt

XGN_1D

120175

Name of the Organization

Mahesh Cashews

Correspondence Address

Moodubelle Udupi tq & Dist

fward no

134173

EX\ |
1
!
|

Inward Type COwW

Name of the Regional Office Udup

Bank Reference Number WCONB1014396638

Orderld 122588

Date Of Payment 20/03/2022 00:00:00
| Transaction Amount (In Rs.) 156000.00

Transaction Amount {In Words)

One Lakh Fifty Six Thousand Rupees only
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Regional Office: Udupi
“Parisara Bhavana”

Plot 10.36-C, Shivalli Industrial Area,

Manipal, Udupi -376104,
Email-udupi@kspeb.gov.in, Telephone : (0820-2982016

NO. PCB/RO-Udupi/Orange/2022-23/ |2 DATE: 90 - 04 -804 9

To
The Regional Senior Environmental Officer
Mangalore
Block No. 23&24, ParisaraBhavana,
1¥ Floor, 4 cross, Near ES1 Hospital,
Baikampady Industrial Area,
Mangalore -373011H

Sir,
Issue of renewal of CFO with respect to Mis Mahesh Cashew located at Nellikatte.
- Moodubelle, Udupi District = 376120 - reg. ‘ =
Ref: 1. CFO renewal application submitted to this office on 30.03.2022,
2. tnspection of the industry made on 06.04 2022,

Sub:

Aol
With reference to the above, it is brought to your kind notice that, the above mentioned applicant
has submitted CFO renewal application seeking renewal of CFO for further period vide ref (1).
The industry was inspected on 06.04,2022 vide ref (2). The application along with other details 1s
herewith forwarded with recommendations to issue renewal of CFO. This is for your kind
information and further needful. ‘

Yours fa}( hiufly
[—"
/|
ENVIRONMENTAT OFFICER
ROZUDUPL 5,,
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FROL BOARD
N ORZ 2408420

KARNATARA STATE POLLUTION (;Z{L‘)N
Ne o indusdrial Arca Daikampady Mngalore $73011

PUR ROEMNGYANOM-D U022 21 R No 0 Date: \9inal ey

ANALYSIS REPORT OF AMBIENT AIR QUALITY,

Reeinnal Laboratory

Mas Mahesh Cashew Moodubelle
Village, Nelitkatte Udupi
(Station 1'Somh East of Industries Premises.)

NAMU OF THE LOCATION

SAMPLE COLLECTED BY {EO, Udupi,

DATE OF COLLECTION  [06.04.2022 & 07.04.2022

DATLE OF RECEIPT
SAMPLENO &
PARTICULARS OF
SAMPLE COLLECTED:

07.04.2022

AAQM Sample : {1.2.&3)

‘ Result(24hrs Monitoring}
S Parameters Standard : : : :
o o Unit | (24Hours. | Sample No. Saruple Ni | Sample No, Average
No Analysed Avi)® 1 2 3 (24 Vours.Avg.)
I Partieulare Matterd PM 1) ;xf,g’m'} O $6 93 91 a0
2 [Sulphur Diexide {Sux) pgfm‘; 84 6 4 8 7
3 Nilm;zm Dioxide(Nux) !\,g{mf‘ 80 10 13 13 2
INFERENCE Conforming

v.National Ambient Air Quality Standards (2009) standard Tor 24 hrs Average AAQM

Note:

#7

I, The above result pertains only to the sample tested
2. The method of analysis 15 as per the CPCB recommended o
3801 Below Detection Limit, ,

wthod.

@ /UZ

{‘”’%3? sitha \
Scicntific Assistant Scientific Assistant Scientifi (y:{\)ﬁ“ut
ANALYSED BY VERIFIED BY LAB HIEAD

KSPCBARLFOA

VALID FROMO1/06/2018 RV-00




~— KARNATAKA STATE POLLUTION CONTROL BOARD

No 10 Bdndustrial Aren Buiknmpady Mangalore 575011 Ph No: 0824-2408420

PCBRONINGYAAQME-6)UDUY2022-23/ R Nt 02 Date: 19[o4{ Q0aa

ANALYSIS REPORT OF AMBIENT AIR QUALITY

Regional Laboratory

| Mis. Mahesh Cashew Moodubelle
NAME OF THE LOCATION [Village, Nellikatte Udupi
(Station 2 North West of Industries Premises.)

|SAMPLE COLLECTED BY EO, Udupi.

DATE OF COLLECTION 06.04.2022 & 07.04.2022

DATE OF RECEIPT 07.04.2022

SAMPLENO & ’

PARTICULARS OF AAQM Sample ; (4,5 &6)

SAMPLE COLLECTED: '

: i : ' e YA bho N 3 evey

5:: B Staidard Result(24hrs Monitoring) |
ST Unit | 24Hours, | SampleNo, | Sample No, Samp!gm. Average
No Analysed Avp) 4 5 6 124 Hours.Avg,)
I | Particulate Matter(PM 10) pgm}} 100 60 40 ‘59 33
2 [Sulphur ii).iasidc(‘SOg) ‘ pg/m“? 50 4 3 4 4

3 |[Nitrogen Dioxide (NO, ) ;,;g/m3 80 10 9 10 10
INFERENCE Conforming

*-National Ambient Air Quality Standards (2009) standard for 24 hrs Average AAQM
Note: 1. The above result pertains only to the sample tested | | |
The method of analysis is as per the CPCB recommended method.

3.BDL: Below Detection Limil,

. | ‘,? o “;"’“’N
St | @\ ( UZ

L
2
2:

Scientific Assistant Scientific Assistant Smntiﬁi@ﬁ%er
ANALYSED BY VERIFIED BY

LAB UEAD

KSPCB/RLIFO/O4 VALID FROMO1/06/2018 RV-00




M/s. MAHESH CASHEWS

Nellikatte, Moodubelle - 576 120, Mon oa
Udupi Taluk & Dist., Karnataka

GSTIN : 20AALFMG630K1ZS Email

: mahashcashew&5f?f0@9mai’*com Vioadubelle
NS i, ‘ ‘ 03/03/2037
Rer. Date -
To
Vinayks Engineering Works
Saikampady Industrial Area
. Mangalore
Mo
Sir
Sub: Work Order

Here we are placing work order to instal

[ Dust collector blower ang
also new chimney with suitable height, Please do the needful as jt is
urgent.

Thanks & Regards
i “’}f i,»j\,%f ) . £

7§

Sy
E e

Mah~e§h CasheWs




VINAYAKA ENGINEERING WORKS ™

ks o

IBR APPROVED SPECIAL CLASS BOILER REPAIRERS,
Wyl ‘ PACKAGE BOILER MANUPACTURERS
Cortltion GSTIN: 29AABEVZ243H1Z7 :

am;znw Eortitloy

L i
QUOTATION Date 01mone

Rel Noy VEWIQTN MO/BIDI2?

Ta,
AMS MAHESH CASHEW
NELUIKATTE, MOODUBELLE
8ir, ‘
Sub: SUPPLY OF CHIMNEY & ACCESSOIILS o
rm"u‘:l el i Rate of Quiitiny ‘I’sm Toud
Mo Deseription of Goods Disty (NSl | O Hapees) {ott Topees)
CHIMNEY OF 15 Mirs Teigh with Shay wine s 0,000 10000
: Cop & Foundation Beh : ”‘/‘E ‘, H &ﬁ i
2.4 Lvelone Sepavator 7 Dust Collectar IReG. Lo bl AL I AR AL
3o ZHP D Faw witli Motor 1k i O}ty AL
4 Fabrication & Erection of Fine Grs Do 18% 10y 4,500 A5
3. 1 Platfrom for 1D Fan e Q&[mn
SUBTOTAL 33 \‘\;WN
GST o 18% G300
] i)

GRAND TOTAL

DN ER [ ERY (‘ml«lmia;)rw_\m A4S ‘

Fuabrication & Beection o

Addaditiuonl Flue Gus Dact frin Builer to 1)
Rumiag Mte + G160 I8%, e i

TERMS AND CONDITIONS OF Salp
L PAYMENT. Advanee paysient of 307
all sppbicable txes snd dotics against Penfivrng wvoics 7 days before hispaseh.
2. TANES « GST as sappheable ws on Daie ol Dilitug

L DELIVERY PERIOD. The Buuipment’s 7 Machinuries stigfi e ready
ol ondee with sdvance !

4 PACKING CHARGES .55,
5 TO K FROTRAVELLING
be bronte by yaueself

& TRANSIFORTAVION

ol ihe fnvoiee vidue it {if needeidl

R ERECTION, COMMISSION CHARGES -
S ANSPECTION- Tnspestion of the Fqapient can b sranged a1 our works
by the buyer within 7 days fiom she date alreceipl Of vus intimation: We shil
i the inspection is wot carricd o by thie bgoe wghing tle specifie pengd,
13 WARRANTY Al gur Equipment”
free service, We underiake 1o make good by eépilacentinl wpar, defe
monilis fram the date to dispateh, For brandedfusmired §
1L ABYANCE. The avance paid againgt o vrder
shiall be liable 1o forfeit entire advaiice
PXVALIDITY. his oiTer s valid for
S FORCE MAJEURE. Thoy th eviry effort awill be made by the man
fuctors beyomd our comtrol incluing aets of Gud, halisr isputes or sho
delivery ofvarivus cunipungits by our supp
beyond ihe control of the manyfaciyre
HAUISDICTION: Al dispites refating 1o the contract

For
VINAYAKA ENGINEERING WORKS

SRINIVAS PADIVAR
{Partmer)

QUR BANK DET LR
VINAYAKA ENGINEERING WORKS
BANK: CANARA BANK,

BRANCH: URwA MARKET, MANGALORE
ACCOUNT NO: 01871400000522

IFSC CopE: CNRB0001602

wolshe valae gl techiieally and commeres

Bisg BB A e b e 0

TICKETS, Ta & Da ron MECHANICS, A TCH

 are thaouhily: inspectid before ispated
s outof fauly design

ks & wonnents, wirmiy Aplas, 98 per thera Jrant
sholl ot b iy terst Buvers who vy of thetr gnd

ateephinee fora period pi 30 shays T thie oy
Agenmnt o adbere 1 gy shpulated detivery sehisadule, v g 40

i RS, governient Liv ., RS S e pitanin. diley o thie
hers, vion Jock ont, fire, food, vos-avady)

& B0 compensation vau Yo elilned by thie Buyes
are subjeet i Jurisdiction of Mingabie Comne

Wy edend purehsse nder balanes faymvataling: wil

TR (TTORT W S R R I, (7%

i)

IMMODATION TOH SHF( HANICS LNy

CTHANSFEINSURANCE - estea, 1w liv borne by s ouiself

TATHANE HYDIGA Must be peovided by yoursell far Cictan of Botler & Wivnorer Necosan
oAt 1y be bume by vourselt ‘ ‘

POt dispatc g the I Bt ki fa b

Fhe fiee 1 dispancti g SHRMPHIRGIL B pag bt

St ft
ot dehvery,

tand therefurg, canbe epremiteins upan fong and 1nighie.
LN X1 ORT O Sk natibg w it 13

¥ polay

T Rty what vy gy

ol e

ity of bs fngierialy feptdation, o any uthier Ui

#248, 254, 8™ A Road Baikampady Industrial Area M" ‘ :
295, 234, , P HdLArea, Mangalore-57501 1
Tele/Fax: 0824 2407939/29 pj: 98443?9#7\? EmaiI:vinworks?@gmaiL{:mm;

- jsvmmvugavakzmmzinetzrin&com
Thisisa Computer Cenerated Dociimen & Doesn 't Require Sunaturs
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